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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 20th April, 2026

S.0. 1989(E).—Whereas, by the notification by Government of India, in the Ministry of Railways (Railway
Board), number S.0.No.6104 (E). Dated.30.12.2025 Published in the Gazette of India, Extraordinary, Part-II Section 3
Sub section (ii), (herein after referred to as said notification) and issued under sub section (1) of section 20(A) of the
Railway Act, 1989 (24 of 1989), the Central Government declares its intention to acquire the land specified in the
schedule annexed to the said notification for the Construction of Road over bridge in lieu of Level Crossing No.16 at
Km. 338/26-28 between Uppal and Jammikunta stations in Hanumakonda District in the state of Telangana.
And whereas an extract of this notification was published in the daily newspapers Times of India on 07th
January, 2026, Andhrajyothy Daily News Paper on 07th January, 2026 with the approval of Sudhir Kumar Sharma,

Chief Project Manager/ Gati Sakthi-I, Secunderabad, South Central Railway, under sub-section (1); Section 20A of this

Act.

And Whereas, Competent Authority, Revenue Divisional officer, Hanmakonda have objections received for

Bhimpally Village of Kamalapur Mandal of Hanmakonda District of Telangana State.

And whereas, in pursuance of sub-section (1) of 20 (E) of this Act, the Competent Authority has submitted its

report to the Central Government.

Now therefore, on receipt of the report of the Competent Authority and in exercise of the powers conferred by
sub-section (1) of Section 20(E) of the said Act, the Central Government hereby declares that the lands mentioned in

the Schedule have been annexed. To be obtained here for the purpose mentioned above;

Further, in pursuance of sub-section (2) of section 20E of this Act, the Central Government, hereby declares
on publication of notification in the Official Gazette, that the land specified in the schedule annexed here to shall vest

absolutely in the Central government is free from all encumbrances
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SCHEDULE

Description of lands in Acquisition: Construction of Road over bridge in lieu of Level Crossing No. 16 at Km.

338/26-28 between Uppal and Jammikunta stations in Hanumakonda District in the state of Telangana.

Type
of
Title

SL Sy.
No. No.

Type
of
Land

Area under
Acquisition

(in acres)

Name of the Pattadar

Name of the
Enjoyer

Extent as per

Enjoyment

Type of
Structure
with plinth

area

Village : Bhimpally

Mandal : Ka

malapur

District : Hanumakonda

1 |374 |Dry

Patta

0-00"2

Boini Srinivas
S/o Ramaiah
Kasa Sammaiah
S/o Ailaiah
Kasa Sammaiah
S/o Ailaiah
Kasa Sammaiah
S/o Ailaiah
Kasa Rajaiah
S/o Komraiah
Bonkuri Odelu

S/o Ailaiah

Veeraboina Manjula
W/o Sadaiah
Bonkuri Ailaiah

S/o Mallaiah

Ramulu Bonkuri

S/o Bonkuri Veeraiah
Ramulu Bonkuri

S/o Bonkuri Veeraiah
Ramulu Bonkuri

S/o Bonkuri Veeraiah

Bonkuri  Odelu

S/o Ailaiah

0-00 2

2 [352 |Dry

Patta

0-05

Milkuri Mallareddy
S/o Venkat Reddy

Milkuri Mallareddy

Milkuri
Mallareddy  S/o
Venkatreddy

0-05
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HILT =T TSI AT

S/o Venkat Reddy
Banda Sammaiah
S/o Komuraiah
Banda Sammaiah
S/o Komuraiah
Banda Sammaiah

S/o0 Komuraiah

373 Dry Patta

1-15 %

Milkuri Prathap Reddy
S/o Raji reddy
Korandla Raji Reedy
S/o Rammaiah

Boini Srinivas

S/o Ramaiah

Milkuri Sammireddy
S/o Raji reddy

Boini Anurag & Varshith
S/o Rajender
Kukkala Anil

S/o Komuraiah
Kukkala Anil

S/o Komuraiah
Kukkala Anil

S/o Komuraiah
Kothapelli Ravinder
S/o Mogilli

Milkuri Mallareddy
S/o Venkatreddy
Others

Milkuri Kavitha

S/o Milkuri Chiranjeevi
Reddy

Boini Swaroopa

W/o Sammaiah

Road 0-10
Milkuri 0-03
Mallareddy  S/o
Venkatreddy

Milkuri

Sammireddy 0-16 V4
S/o Mallareddy

Kukkala Anil S/o| 0-13 Y4
Komuraiah

Milkuri 0-12
Prathapreddy

S/o Rajireddy

Road 0-00 %
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Boini Swaroopa

W/o Sammaiah
Samudrala Sripal

S/o Samudrala Mogili
Ashadapu Latha

W/o Ashok

354/1 | Dry | Patta 0-17 Kasa Sammaiah Kassa 0-05 1-Well
S/o Ailaiah Sammaiah
S/o Ailaiah
Kasa Rajaiah
S/o Komraiah
Veeraboina Manjula Veeraboina 1- Well
W/o Sadaiah Manjula 0-05
W/o Sadaiah
Kaasa Rajaiah 0-06 5
S/o Komuraiah
358/2 | Dry Patta | 0-07 % Korantla Raji Reddy Road 0-01
S/o Ramaiah Boini Srinivas 0-00 Y4
Mamidi Venkateshwarlu| S/o0 Ramulu
S/o Thirupathi Boini Swaroopa | 0-06 %

Mamidi Venkateshwarlu
S/o Thirupathi

Mamidi Venkateshwarlu
S/o Thirupathi

Boini Anurag & Varshith
S/o Rajender

Boini Anurag & Varshith
S/o Rajender

Boini Anurag & Varshith
S/o Rajender

Kolluri Raju

S/o Komuraiah

Milkuri Buchamma

W/o Sammaiah
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W/o Mallareddy

Others

Others

Korandla Kondal Reddy
S/o Raji Reddy
Anupam Mamidi

W/o Venkateshwarlu
Mamidi Abhinav

S/o Mamidi

Venkateshwarlu

Railway Line

358/3 | Dry Govt | 0-13 SRSP Canal SRSP Canal 0-13

2-27 % Grand Total 2-27 %

[F. No. CW.Dy.CE/GS/SC/ROB/16/20E]

SUDHIR KUMAR SHARMA, Chief Project Manager/Gatishakti-1
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